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1976-77 anq the Audit Report
thereon. [Placed in Library. See
No. LT-600/80].

(6) A copy of the Annual Report
(Hindi and English versions) of
the Basic Chemicals, Pharmaceuli-
cals and Cosmetics Export Promo-
tion Council, Bombay, for the year
ending 31st March, 1979 together
with Audited Accounts, [Placed in
Library, See No, LT-601/80],

(7)y A copy of Notification No.
S.0. 2207 (Hindi and English ver-
sions) published in Gazette of India
dated the 30th June, 1979 making
certain amendment to Notification
No, S.0. 13(E) datedq the 11th Janu.
ary, 1978, issued under section 4 of
the Rubber Act, 1947 [Placed in
"Library. See No. LT-602/80].

(8) A copy each of the following
papers (Hindi and English versions)
under sub-section (1) of section
619A of the Companies Act, 1956: —

(i) Review by the Government
on the working of the Trade Fair
Authority of India, New Delhi,
for the year 1978-79.

(ii) Annual Report of the Trade
Fair Authority of India, New
Delhi, for the year 1978-79 along
with the Audited Accounts and
the comments of the Comptroller

and Auditor General thereon.
[Placed in Library. See No. LT-
603/801.

ReEroORT OF COMMISSIONER OF RAILWAY
SAFETY FOR 1976-77

THE MINISTER OF TOURISM AND
CIVIL. AVIATION AND LABOUR
(SHRI J. B. PATNAIK): I beg to lay
on the Table a copy of the Report
(Hindi and English versions) of the
Commissioner of Railway Safety on the
working of the Commission of Rail-
way Safety for the year 1976-77.
[Placed in Library. See No. LT-604/
801.

CHAITRA 1, 1902 (SAKA)
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b
REVIEWS AND ANNUAL REPORTS OF
VARIOUS STATEs, AGRO INDUSTRIES
CORPORATIONS LTD. WITH SIX STATE-
MENTS FOR DELAY

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION (SHRI BIRENDRA SINGH
RAO): 1 beg to lay on the Table:—

(1) A copy each of the following
papers (Hindi and English versions)
under sub-section (1) of section
619A of the Companies Act, 1956: —

(a) (i) Review by the Govern-
ment on the working of the U.P.
State Agro Industrial Corporation
Limited, Luncknow, for the year
1976-77.

(ii) Annual Repo:t of the U.P.
State Agro Industrial Corporation
Limited, Lucknow, for the year
1976-77 along with the Audited
Accounts and the comments of
the Comptroller ang Auditor
General thereon, [Placed in Lib«
rary. See No. LT-605/80].

(b (i) Review by the Gov-
ernment on the working of the
Andhra Pradesh State Agro In-
dustries  Corporation  Limited,
Hyderabad, for the period €nded
30th June, 1975.

(ii)y Annual Report of the
Andhra Pradesh State Agro In-
dustries Corporation Limited,
Hyderabad, for the pering ended
30th June, 1975 along with the
Audited Accounts and the com-
ments of the Comptroller and Au-
ditor General thereon. [Placed
in Library, See No. LT-606/80].

(¢) (i) Review by the Govern-
ment on the working of the Ta-
milnadu Agro Industries Corpora-
tion Limited Madras, for the
year 1976-77.

(i) Annual Report of thg
Tamilnadu Agro Industriés Cor-
poration Limited, Madras, for the
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vear 1976-77 along with the Au-
diteg Accounts and the comments
of the Comptroller and Auditor
General thereon, [Placed in Lib-
rary. See No. LT-607/80].

(d) (i) Review by the Govern-
ment on the working of Kerala
Agro Industries Corporation
Limited, Trivandrum, for the year
1977-178.

(ii) Annual Report of the
Kerala Agro Industries Corpora-
tion Limited, Trivandrum, for the
year 1977-78 along with the Au-
dited Accounts and the comments
of the Compfiroller and Auditor
General thereon. [Placed in Lib-
rary. See No, LT-608/80].

(e) (i) Review by the Govern-
ment op the working of the
Orissa Agro Industries Corpora-
tion Limited, Cuttack, for the
year 1971-72,

(ii) Annual Report of the
Orissa Agro Industrieg Corpora-
tion Limited, Cuttack, for the year
1971-7T2 along with the Audited
Accounts and the comments of
the Comptroller and Auditor
General thereon.

(f) (i) Review by the Govern-
ment on the working of the
Orissa Agro Industriegs Corpora-
tion Limited, Cuttack, for the
yvear 1973-74.

(ii) Annual Report of the
Orissa Agro Industries Corpora-
tion Limited, Cuttack, for the
year 1973-74 along with the Au-
dited Accounts and the com-
ments of the Comptroller and Au_
ditor General thereon.

(2) Six statements (Hindi and
English versions) ghowing reasons
for delay in laying the reports
mention at (1) above. [Placed in

Mdrary. See No. LT-609/80].

MARCH 21, 1880
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ANNUAL REroRT AND Rzvizw on
Tosacco BoArp ror 1978-79

SHRI PRANAB MUKHERJEE: On
behalf of the Minister of State in the
Ministry of Commerce and Civil Sup-
plies (Shri Z. R. Ansari), I beg to lay
on the Table:—

(1) A copy of the Annual Re-
port (Hindi and English versions)
of the Tobacco Board, Guntur, for
the year 1978-79 along with the
Accounts and the Audit Report
thereon, under sub-section (3) of
section 22 read with sub-gection
(4) of section 19 of the Tobacce
Boarg Act, 1975,

(2) A copy of the Review (Hindi
and English versions) by the Gev-
ernment on the working of the
Tobacco Board, Guntur for the year
1978-79, [Placed in Library. See Ne,
LT-610/80].

ANNUAL ReporT oOF DELHI FINANCIAL
CORPORATION FOR 1978-79

THE MINISTER OF STATE IN
THE MINSTRY OF FINANCE (SHRI
JAGANNATH PAHADIA): I beg to
lay on the Table a copy of the An-
nua] Report (Hindi ang English ver-
sions) of the Delhi Financial Cor-
poration together with  Auditor's
Report for the year 1978-79 published
in Notification No. F. 6(7|79-Fin.
(G) in Delhi Gazette dated the 28th
August, 1979 under sub-section (8)
of section 38 of the State Financial
Corporations Act, 1951. [Placed in
Library. See No. LT-811/807.

12.03 hrs.

MESSAGES FROM RAJYA SABHA

SECRETARY: Sir, I have to report
the following messages received from
the Secretary-General of Rajya
Sabha : —

(i) “In accordance with the pro-
visiong of sub-rule (6) of rule 186



